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TRANSFER OF MES EMPLOYEE 

 

2581. SHRI N. REDDEPPA: 

          SHRI PASUNOORI DAYAKAR: 
 

Will the Minister of DEFENCE j{kk ea=h  

be pleased to state: 

 (a) the guidelines and rules with policy decisions under which civilian employees of 

Military Engineering Service (MES) whose spouses are in civilian jobs are being 

governed; 

(b) the number of employees transferred to other stations whose spouse is in 

Government job during the last three years, rank-wise; 

(c) the number of employees who approached CAT in connection with their posting to 

the same place where his or her spouse is working; and 

(d) whether despite CAT orders, some employees are not being transferred and if so, 

the details thereof and the reasons therefor along with corrective steps being taken in 

this regard to follow the existing guidelines? 

 

A    N    S    W    E    R 
 

MINISTER OF STATE     (SHRI SHRIPAD NAIK) 

IN THE MINISTRY OF DEFENCE    

रक्षा राज्य मंत्री     (श्री श्रीपाद नाईक)    

(a)  Civilian employees of Military Engineering Services (MES) whose spouses are in 

Civilian jobs are governed by the guidelines and rules as are applicable to the 

Government employees under the extant guidelines and rules of Government of India. 

(b) to (d):  Information is being collected and will be placed on the Table of the 

House. 
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